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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
TIS HAZARI COURTS, DELHI

ORDER --
"'¥.4!u|....

,___.‘m_ Consequent upon appointment on Compassionate Ground to the post of Farash in the
pay band of 125.5200-20200/-. Grade Pay of Rs.2000/-‘(Pro-revised) and 35 per 07“ cpc Pay
Matrix Level-III. the followittg ofijgieill l1a§joi_ned-‘lie; clu_ty'in the Office Pool, Adniittistration
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Branch-Ill. Central District. Tis I-l'aza.ri Courts, Delhi, on the dates mentioned against her name.
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I-Ience. the following newly appointed Farash is hereby taken on the strength/pay roll of
this office w.e.f. dates mentioned against her name: l
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(SANJAY GARG-I) 5
PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs), - """"*‘"

“P-f- » . QDELHI ..._-_.
_ ,_ ..._t --... p ._ \. --e-_ - A ‘

No. gem 8&8’/Ad11{{1.111Jceiitidl/eotnigs.Itpptihozs . Dated .1 ‘I '
I‘ r-. ‘ '?",‘

Copy forwarded for information & necessary action t0:- "E 5 1.’

l. The Principal District & Sessions Judges. \‘\'est. New Delhi. South-West. South. Soutlt-I-last. I-last. Nonh-East. Shahdarn. __
North-\\"e.-I. No.-th Districts. Dell1ir'Ne\\' Delhi.

2. The Principal District 8: Sessiortsltltlgt:/$11!. Judge. PC Act. (CE-l). Rouse Avenue, New Delhi.
“§l?.7;l.1\c llead nfcmllicc. Accounts Branch. Central D_istriet. Tis Hazari Courts. Delhi. . __‘_“__ _
-I. 'l'he Pay & Accounts Oflieer No. Vl ttl1roughAeeoun1s Brzmch. Central). Tis I-laznri Courts Delhi. 7
5. Sr. Atlnm. Oflicer tJudl.J. Recruitment Cellfl’romotinn Cell. Tis l-L7;ar_i Co_urts,_Dell1i. _ H I
(1. Sr. Admn. Ollieer fJndl.). Vigil':1|_1ee/l.iti'g:ilio'|1 l§ra_:'ieh ((:enti'_r__tl): T_is_ I-_lqz1tri Courts. Delhi.
7 Sr. Admn. Offiecr (.ludl.). (.c|1ei'hl Brzmch (_;enIral-)."Tis Hazari Courts. Delhi. _
8. PS uliice to the P1‘. District & Sessions Judge [llQs). Tis I-lazari Courts, Delhi. '
9. Admit. Oltiecr (.lndl.). ACRs Cell. Tis Hazari Courrs.- Delhi. -
It). Ilenlii g Assisuint. PCI'Snm1| Files: transfer {<1 Postings/I.envefSeniority 8:. Prnnintion. Admn. Branch-III (Central). Tis l-lazari

Delhi. - _
. Website Committee. THC. Delhi. -

l2. Branch in-Charge. LAYERS. T1-IC. Delhi. -'
13. Oflicial Concerned. ‘mum
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,_ PRINCIPAL DISTRICT & SESSIOSS JUDGE (HQs), DELHI
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